
HIGH COURT OF JAMMU AND KASHMIR
(Office of the Registrar General at Srinagar)

ORDER

Nn 5 o S-lLs Dated: 17.O7.2017

Consequent upon the promotion of Ms. Rupali Ratta,
Mr. Suneet Gupta, Ms. Masarat Shaheen, Mr. Ritesh Kumar
Dubey, Mr. Mehmood Ahmad Chowdhary, Mr. Kamlesh
Pandita, Mr. Ranbir Singh Jasrotia and Mr. sarfaraz Hussain
Shah, Sub Judges as District Judges, in terms of
Government order No. 1962-LD(A) of 2o7T dated ot.06.2ol7
and in the interest of administration, the folowing
transfers/postings of District Judges are hereby made:

1. Mr. Vinod Chatterjee Koul, principal District &
Sessions Judge, Kathua is transferred and posted as
Principal District and Sessions Judge, Jammu, against
availablevacancy. ' o-----

2. The services of Mr. Puneet Gupta, Special Judge, Anti-
Corruption for CBI Cases, Jammu are placed at the
disposal of Honble the chief Justice for his adjustment
in the Registry.

3. Mr. Mohan Lal, Principal District & Sessions Judge,
Samba is transferred and posted as special Judge, Anti
Corruption (CBI Cases), Jammu, vice Mr. puneet
Gupta.

4. Mr. Mohd. Akram choudhary, rst Additional District
and Sessions Judge, Jammu is transferred and posted
as Principal District and Sessions Judge, Kathua, Vice
Mr. Vinod Chatterjee Koul.

5. Mr. Rajesh Sekhri, Additional District Judge (Bank
Cases), Jammu is transferred and posted as principal
District and Sessions Judge, Baramulla, vice Mr. Syed
Tawqeer Ahmad.

6. Mr. Ramesh Kumar Wattal, Member, J&K Special
Tribunal, Jammu is transferred and posted as principal
District & Sessions Judge, samba, vice Mr. Mohan Lal
Manhas.V



7.

8.

Y.: I"9:r Singh, principal District & Sessions Judge,
Rajouri is transferred and posted as principar District &
S_essions Judge, Ramban, vice Ms. Kalpana Revo.Mr. Kishore Kumar, 3'.r Additional District Judge,
TADA, Jammu is transferred and posted as princifj
District & Sessions Judge, Kulgam, vice Mr. Zubair
Ahmad Raza.
Ms. Bala Jyoti, presiding Officer, J&K One
Authority is transferred and posted as
District Judge, (Bank Cases), Jammu, vice
Sekhri.
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12.

13.
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Mr' subash chander Gupta, Additional District Judge
(Matrimonial cases), Jammu is transferred and posted
as PO, MACT, Srinagar, vice Mr. Madan Lal.
Mr. Mohd. Ali Khan, principal District & Sessions
Judge, Shopian is transfe.red ancl posted as Member,
J&K Special Tribunal, Jammu, vice Mr. R.K. Wattal.
Mr. Syed rawqeer Ahmad, principal District & sessions
Judge, Baramulla is transferred and posted as
Principal District & sessions Judge, Anantnag, vice Mr.
Mohd. Ashraf Malik.
Mr' shahzad Azeem, Additional District & Sessions
Judge, Jammu is transferred and posted as principal
District & Sessions Judge, Rajouri, vice Mr. Inder
Singh.
Mr. Jaff€r Hussain B.g, presiding Officer, MACT,
Jammu is transferred and posted as Chairman, J&K
Sales Tax Tribunal, against available vacancy.
Mr. Ashok Kumar, president Divisional consumer
Protection Forum, Jammu is transferred and posted as
Principal District & sessions Judge, Shopian, vice Mr.
Mohd. Ali Khan.
Mr. sikender Azam, principal District & sessions
Judge, Kargil is transferred 'and 

posted as Additional
District & Sessions Judge, Kathua,vice Mr. s.c. Kattal.
Mr. Mohan singh parihar, principal District & Sessions
Judge, Kishtwar is transferred and posted as 1"t
Additional District & Sessions Judge, Jammu, vice Mr.
Mohammad Akram Choudhary.
Mr' sham Lal Lalhal, 2"a Aclditional District & Sessions
Judge, Srinagar is transferred and posted as Additional
District & Sessions Judge, Jammu, vice Mr. Shahzad
Azeern.



19. Mr'- Mohd' Ashraf Malik, principar District & sessionsJudge, Anantnag is transferred and po"t.J'." p.;;i;;;;
Divisional Consumer protectlo" -poiu;";r_"_*^;;";
Ms. Jeema Bashir.
Mr. Panatz Hussain Kachroo, Additional District &Ses.sions Judge, pulwama is transfe.r.J 

""a oJsted asAdditional District & Sessions Judge, sri".g"I, againstavailable vacancy.
Mr' Zubair Ahmad Raza, principar District & sessions
{ydg:, Kulgam is transferred and posted 

". 
prj;;;

District & Sessions Judge, poonch, vice Mr. TahirKhursheed Raina.
Mr. Madan Lal, presiding Officer, MACT, Srinagar istransferred and posted as Additional District &S_essions Judge, Doda, vice Mr. Haq Naw az Zargar.
!ts. Jeema Bashir, president, Divisional ConsumerProfecligl Forua, Srinagar is transferred and postedas 1"t Additionar District & Sessions Judge, garamula,
vice Mr.Jatinder Singh Jamwal.
Mr.- Haq Nawaz zargar, Additional District & Sessions
{udge, Doda is transferred and posted as 3.d AdditionalDistrict & Sessions Judge, .r.**u,- ri.""n ..-xi"rr"[
Kumar.
Mr. Tahir Khursheed Raina, principal District &
l.:"^i9i:.Judge, poonch is transferred' 

"rra 
po"ted as2'a Additional District & sessions Judge, srrnagar, uiceMr. Sham Lal Lalhal.

Ms- sonia Gupta, Additional District & sessions Judge,udhampur is transferred and posted as AdditionalDistrict Judge, Anti-Corruption, Jammu, against
available vacancy.
Ms. Kalpana Revo, principal District & Sessions Judge,Ramban is transferred and posted as AdditionalDistrict & Sessions Judge, Bank Cases, Srinagar,
against available vacancy.
Mr.. s.c' Kattal, Additionar District & sessions Judge,
Kathua is transferred and posted as principai District &Sessions Judge, Kishtwar, vice M;. i\iJarr-'singt,
Parihar.
Mr. Jatinder Singh Jamwal, 1"t Additionar District &
!."j1::^ {:dg:, Baramulta, is t.rrr.f"r.;J-";;" posted
as PO MACT, Jammu, vice Mr. Jaffer Hussain Beg.

Mr. Khalil Ahmad Choudhary, principal District &Sessions Judge, Leh is transferred ;"; p""i"a asPresident, Divisional Consumer protectioi Fo.rr.r,Jammu, vice Mr. Ashok Kumar.
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31. Mr. Chain Lal Bavoria, 4th Additional District &
?.,":igr" gydg.,. Srinagar is transfe.."J-..rJfosted asAdditional District & Sessio.s Judge, a;h;Jpur, viceMs. Sonia Gupta.
Ms. Rupali Ratta, Sub_Judge, LRp, High Court,Jammu' who has been promoted/appointed as DistrictJudge vide Government o.der ivf . ig6i-ir(i" of 2ot7dated or.06.2orz, is transferred and posted as DistrictJudge, Leave Reserve, High Court,'.1""r"r", againstavailable vacancy.
Mr. Suneet Gupta, Chief Judicial Magistrate, Jammu,who has been prlmoted/appointed a"s Oi"t.i"t Judgevide Government order No. igoz-LD(A) ii-iotz dated01.06.20,T, is transferreJ 

""a po"t"d as frincipalDistrict & Sessions Judge, Leh, vice nA.. Xfr.iii AfrmaaChoudhary.
Ms. Masarat Shaheen, Chief Judicial Magistrate,srinagar, who has been promoted/appointed as DistrictJudge vide Gov.r.,-"rt Order Nf . igoz_ib(o)";';;;;dated Ot.06.2Ol7, is transferred 

".rJ- 
'plsted 

asAdditional District & Sessions Judge, 
.A"""ir;;

against available vacancy.
Mr. Ritesh Kumar_ Dubey, Chief Judicial Magistrate,Udhampur, *lo. has UL"" promoted/appointed asDistrict Judge vide Gove..rr.r".,t order No. rbbz-LD(A) of2Ol7 dated 01.06.2017, is t..rr"i"..";;;d ilted asAdditiona_l District & Sessions Judge, pulwama, viceMr. Parvez Hussain Kachroo.Mr. Mehmood Ahmad Choudhary, Chief JudicialMaqistrate, Rajouri, who has been promoted/appointedas District Judge vide Government Order N;.1%;:LD(A) of 2077 dated 0r.06.20rr, is transferred andposted as 3.a Additional District & S.""ioru Judge,Srina-gar, against available vacancy.Mr. Kamlesh pandita, CJM, Riasi, who has been
ro.motgd/appointed as District Judge vide Governmentorder No.1962-LD(A) of 2ot7 a.'t'.d 

'oi.dd.zoiz, 
istransferred and posted as 4th Additional District &Sessions Judge, Srinagar, vice Mr. Chain Lal Bavoria.

Mr. Ranbir Singh Jasrotia, CJM, Handwara, who hasbeen promotedl/appointeJ ;; District Judge videGovernment Ordei No.1962_LD(A) of 2OL7 dated01'06.2017, is transferred and posted as AdditionalDistrict Judge, (Matrimonial Cases) Jammu, vice Mr.Subash Chander Gupta.
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39. Mr. sarfraz Hussain Shah, chief Judicial Magistrate,
Poonch, who has been promoted/appointed asbistrict
judge on ad hoc basis vide G-overnment order
No.1962-LD(A) of 2o17 dated or.06.2o17, is transferred
and posted- as principal District & Sessions Judge,
Kargil, vice Mr. Sikander Azatn.

Note: (a) All the transferees sh.afi moae simurtaneousrg afterhanding ouer the charge to the quailqble Judicio.l
OfJicer at the Headquarter.

(b) olficers sent on deputation shq.tt report to the
concerned Registrar Judicial, High Ciurt of J&K,till their deputation ord.er is rlceiued. frim the
Goaernment.
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and necessary action.
the official High Court
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All Principal District & Sessions Judges,
Concerned Judicial Officers,

3j:l 5",::l-s gffi:et uigr, @Incharge Staristicat SectLn, High Couri ;i';&A Main Wilng,Srinagar
.....,...for information

I/C NIC for uploading the same on
website.
Office file.

\*w'r
RegistYai General

Coog to the:-
Principal secretary to Hon'bre the chief Justice, High court ofJ&K.

Secretary to Hon'ble the Chief Justice/Hon'ble Judges, HighCourto[J&K, ' --'-.o-

...for information of His Lordship
Secretary to Govt., Dgptt of LJ&pA, Civil Secretariat', Srinagar.RegistrarVigilance,HighCourtofJ&K,Srinagar.
Registrar Judicial, High- Court of J&K, .,lammiTSrinagar,

. for information.
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